
In modification of the earlier order dated 03.10.2018, 

Hon’ble the Chief Justice has been pleased to order that 

from today (10:40 A.M. onwards) mentioning regarding 

listing of freshly filed criminal cases be made before Hon’ble 

Mr. Justice T.P.S.Mann.   

Sd/- 
Registrar Judicial 

04.10.2018 
 


